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[Delay in sending telegraphs from Delhi
to Eastern regions of U.P-

*258. SHRI KALRAJ MISHRA: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether Government are aware that
urgent telegrams sent from Delhi to the
district of eastern Uttar Pradesh, particularly
Azamgarh, Ghazi-pur, Jaunpur, Balli and
Deoria districts reach very late;

(b) if so, what remedial steps Gov-
ernment propose to take in the matter; and

(¢) whether Government have received
any complaints regarding non-receipt of
telegrams in those districts?]
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[THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): (a)
Yes, Sir. There have been some reports of
late transmissions.

(b) The steps being taken to mini
mise the delays are: —

(1) The possibility of introducing UHF
links in this area is under examination to
improve circuit availability;

(i1) reduce delays at the intermediate
transit stations by enforcing stricter
supervision;

(iii) arrange provision of stand-by power
supplies at these telegraph offices;

(iv) provide an additional trunk circuit
to Varanasi from Delhi.

(c) A few complaints have been re
ceived and these are  being looked -
into].

Scheduled Castes and Scheduled tribes
people in possession of land more than two
Hectares.

*259. SHRI PANDURANG DHARMAIJI
JADHAV: Will the Minister of
AGRICULTURE be pleased to state:

(a) what is the number of Scheduled
Castes/Scheduled Tribes, Vimu-kta Jatis,
semi-nomadic people possessing land not less
than two hectares for one family;



